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U* Of Atoala n to Vietnam

••71. Stun Aj
Wui & K. Kodak:
®W Bkiittaa Dm;
P. QopaUut:

8hrl C. K. CbaknpaBl:
Shri Jyotlnnoy Bui:

Will the Minister of External Affain 
be pleased to state:

(*) whether Government have any 
information regarding the proposed use 
of atomic weapons by U.S.A. in Viet
nam; and

(b)  the steps Government propose 
to take in this regard?

The Deputy Minister In the Ministry 
ot External Affairs (Shri  Snrendra 
Pal singh): (a) No, Sir

(b) Doe* not arise.

Sh*i Cmanath: During the last elec
tion! in the United States Mr. Gold- 
water had been repeatedly making a 
demand On the other candidate—now, 
President  Johnson—that  he should 
accept the position that he will use 
atomic weapons in Viet Nam, this de
mand bss not  been denied by the 
President, President Johnson, during 
the elections, which means the ques
tion of the use of atomic weapons in 
Viet Nam is still an open question

Mr. Speaker: This is the Question 
Hour, Mr. Umanath. What ha«  that 
got to do now?

Shri Umanath: The point is, It means 
that «a fsr as the present administra
tion Is concerned, the question of the 
use of atomic weapons in Viet Nam is 
■till an open question. I would like to 
know from the Government whether 
our representative In the Control Com
mission, the Chairman, would  take 
this question Up  with the United 
States Government and get an assur
ance that at nt time «r at no stage 
they will n any atomic weapons as 
ffer ss Viet Nam is concerned.

Tfcs MbM*  of External  Affain 
K O. Chagla): As fsr as 1 know.

at no time has any official in the 
United States either in the Govern- 
ment or in the administration, ever 
said that they had any intention of 
using atomic weapons in Viet Nam. 
I mean there may b( private persons, 
and some people in the press—as you 
know there are doves and hawks 
in the United States, and some hawks 
are very extreme hawks—but official
ly, that has never been said, at least 
to my knowledge, that they will ever 
use atomic weapons in Viet Nam.

Shri Umanath: Recent press reports 
say that a  United States submarine 
with atomic warhead* is moving about 
m the waters near Viet Nam, and one 
of them visited Japan and so on. I 
want to know whether this question 
will be taken up by our Chairman of 
the Control  Commission, that  the 
movement of the submarine near about 
those water* poses a treat not only 
to Viet Nam but also to the South 
East Asian peoples I would like to 
know whether this question will be 
taken up by our Government, as the 
Chairman of the Control Commission.

Shri m. C. Chagla: Sue motti, it can
not be taken up unless it is referred 
to by someone else. The Polaris 
submarine fitted with nuclear warheads 
are on the seas  They are out on tha 
seas, but that does not mean that they 
are intended to be used against Viet 
Nam.

8hri Umanath: Does it not pose a 
threat, according to our Government?

Shri it .t Chagla: As far as our
information  goes, there is no threat 
posed to Viet Nam from an  atomic 
weapon of any sort, either from the 
land, sea or air

Shri P. Gopalan: May I know whe
ther the Government is aware of the 
fact that the Seventh  Fleet la the 
Pacific Ocean consists of nuclear-tipped 
missiles and, if -so, whether the Gov
ernment of India have protested to 
the United States Government tint 
the stationing of the Seventh riaet In 
the Pacific Ocean is a direct threat to 
India*
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SbH M. O. Chacfe I do not M how 
we can make a protest.'The tat of 
the United  State* ia entitled to ho 
anywhere on the high aaaa  So hmi 
as it does not  come to the coastal 
water* of our country, ve  have no 
ri|bt to protest  The high aaaa are 
there open to the seat of any country 
For instance, the Russian fleet ia 
there m the mediterranean. There ia 
tha American fleet m the Pacific What 
protest can we make to the United 
States Government* Tell them where 
they should station their fleet*

Shri jyotfnaoy Bam: The use of ato
mic weapons in Viet Nam will be dan
gerous to India also  In the circums
tances may I know whether the For
eign Minister  or hu Ministry have 
noted what has been published in the 
Washington Pott about the use of ato
mic weapon* in Viet Nam sometime 
in the first week of March, 1967

Shri M. C Chagla: I am sorry, I do 
not at the moment recall what was 
published in the Washington Post of 
the first of March, 1967

Shrl Chtntamanj Faalgrahi:  Is the
hon Minister aware that attempts are 
being made to start a total war in 
Viet Nam by the United States and 
that their  Defence  Secretary, Mr 
McNamara is visit mg North Viet Nam 
for the purpose* Did the hon Minis
ter get any information about thi* 
when he paid a visit to the United 
States*

Shrl M. C. Chagla: Total war does 
not mean atomic war The question we 
are dealing with is whether we have 
any information about the use of ato
mic weapons against Viet b  I 
would regret the eecalation o( jiar in 
Viet Nam and I have said so. But the 
question it specifically directed to the 
use of atomic weapons against Viet 
Nam As I said, we have no informa
tion that the United States Govern
ment has any intention of uslg atomic 
weapons against Viet Nam.
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Bhct P.  V—hstssrthslah: May  I
know whether our representative and 
Chairman, of the Control Commtssioa 
has sent any report to thi* Govern
ment regarding this aspect of the 
matter*

Shri M. c. Chagla: No report has 
been received  with regard to this 
matter

Shri Jyotinnoy Beau: If the Govern
ment is sincere about collecting this 
information, why should it ignore wbat 
is published in the Woshmpton Post*

Shri B. V. Nayanar:  May I know
whether India as  Chairman of  the 
Commission is aware that America is 
using napalam bombo, poison gas and 
toxic chemicals against the civilians 
and patriotic fighter* of North Viet
nam when even Hitler was not  so 
cruel as to use poison gas in the con
centration camps* If so, have they ■* 
Chairman of the Commission,  pro
tested to the United States Govern
ment against the use of these things 
in Viet Nam*

Shrl M. C- Chagla: The House should 
realise the  limited function of the 
Commission under the Geneva Agree
ment  The Commission consists  of 
three members of which India is the 
Chairman

Shri Baaga: Is it functioning?

Shri M C Chagla: Yes, it is When 
a complaint is received by the Com
mission, it calls on the other side to 
explain the actual  facts Then the 
complaint is Investigated and a report 
1* made, which is confidential, which 
is submitted to the two eo-Chalrmen. 
who are Russia and the United King
dom.

Shri D C. ahama! Now that China 
has manufactured the hydrofen bomb 
and is there in Vietnam by proaty, any 
I know whether any  statement has 
been made by the PwMrt of th* 
United States that, ootne what me*, 
they will not nsort to atomic earheaa 
in that legiont
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Mui M. O. Chagtac Fiwt of all, it 
do*f not really arise out of this; w» 
are dealing with Vietnam. Secondly. 
I did not quite follow the force of the 
sentence, “Come what may,  China 
having exploded a hydrogen bomb, the 
United States will never use atomic 
weapons”.

Start D. C. Sharms.: Has the US
President made any statement to the 
effect that they will not have recount 
to atomic warfare in that region?

Sbrt M. C. Chagla: I do not think 
any statement has been made in the 
United States with regard to  what 
would happen if China were to use 
the hydrogen bomb against any coun
try «

Shri Swell; In view of the US Pre
sidential  elections that are coming 
next year, is it a fact thBt the United 
States Government, particularly Presi
dent Johnson, fc rather in a hurry to 
bring the war in Vietnam to a con
clusion  and the possibility of more 
drastic measures being used  against 
North Vietnam including the use of 
atomic weapons cannot be ruled out? 
Does the Government have Informa
tion about it?

Shri M. C. Chagla: I do not think 
it will be right for us to discuss the 
domestic policies of a foreign country

Shri PUo Mody: Are you thinking 
cvf putting up a candidate*

Nr. Speaker; In America*

Shri Amrit Nahata: Does the Gov
ernment expect to be informed If and 
when the United States decides to 
attack Vietnam with an atom bomb 
and what could be the attitude of the 
Government of India if and when the 
United States does  attack Vietnam 
with atom bombs’

Shrt M. C. Chagla: Hi* very words 
used by the hon  Member, namely, 
“If and when", show that the question 
is entirely hypothetical 

1109 <Ai) LS—2.

Dr. Bwriifla Nayar; Does the Gov
ernment have any information on the 
reported preparations for chemical and 
bacteriological warfare by  several 
nations*

Shrt M. O. Chagla; No. Sir; Gov
ernment has no information.

•ft wmm rw  :  * *r?ft

fc isrnpTT srnprr £ far fvnmv 

vrrfrr stftt* *fc ynTfatf <srfc ift 

fc rr«s*rf?r fc oft
fiwr *n for

twV amr f«r jitct *fc w’pt Vta hi 

wrenr fc  | ?

Shri M. C. Chagla:  The question
does not arise at this stage because 
the war is going on and there are no 
signs of any settlement at present. 
Our policy is quite clear. After the 
conflict has ceased the world body will 
consider as to what steps should be 
taken to have permanent  peace In 
Vietnam

Shri Jagannath Kao Joahl: When 
there was a suggestion made by our 
President, you ought to have taken 
it up.

Black-Marketing by Newspapers

4-
•878. Shri Jyotinnoy Bara:

Shfl Bhagaban Das:
Shri Umanath;
Shri B. K. Modak:
Shri C. K. Chakrapaal:

Will the Minister of  Infonauttlon 
and Broadcasting be pleated to state:

Ca) how many cases of blackmarket- 
ing of newsprint have been reported 
against newspapers during the last five 
years;

(b) how many Of them are  from 
Calcutta;

(c) the papers so involved and the 
details thereof;

(d) in how many eases quotas have 
been cancelled; %nd




